
Rest of the conditions in circular No. 443/CMM/EAST/KKD/Delhi dated 26-07-2022, shall remain unchanged.

(SAL9~IGH) / 'Additional ChiefMetro litan Magistrate (East)
Karkard. m Coutts, Delhie.Dated. 02-08-2022
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. . (SAL(~-sipH) ,,-,
Additional ChiefMetropolit~\1agistcate{East)

KarkardoonauGehi

.
sl. No. / Nane of the DulyMM Duty to be
• ?a' performed In place of&,KG0re ... on

I

I. I Sh. Vinod Joshi, Ld. MM-02 Ms. Shazadi Halima Sadiya, Ld. MM
i !·RJo B-404 , Judicial Officers , Residential (Mahila Court)

Quarters , Sector-26, Rohini , Delhi
03-08-2022 FlorenceA-304, Grand Omaxe, Noida

'
Sector 93 B UP. 201304.

2. Ms. Shazadi Halima Sadiya, Ld. MM Sh. Vinod Joshi, Ld. MM-02
(Mahila Court) 06-08-2022 Rio B-404 , Judicial Officers , Residential
Florence A-304, Grand Omaxe, Noida- Quarters , Sector-26 , Rohini , Delhi
Sector 93 B UP. 201304.

OFFICE OFTHE CHIEF METROPOLITANMAGISTRATE : EASTDISTRICT
KARKARDOOMACOURTS : DELHI

4$ss0S lag ORDERs $l - .·o,>.pNaefor joit requese received from Sh. Vinod Joshi, Ld.MM and Ms. Shazadi Halima Sad1ya, Ld. M. M East,
O • '

l~rliardooma ~~~~tsryf~'1rding t?eir mutual exchange of duty for the month of August 2022, Duty Roster bearng No.

443/C~Aw,}KKD/Delhi dilted 26-07-2022 is partially modified, as under:-

No. 452/CMl\lf./EAST/KKD/Delhi
Copy for information to:

1. The Ld. Registrar General, High Court ofDelhi at New Delhi.
2. The Principal District & Sessions Judge (HQ,) and West, THC, Delhi.
3. The Principal District & Session Judge East, North-East, and Shahdara, Karkardooma Courts, Delhi.
4. The Ld. CMM, Central District, Delhi.
5. The Ld. Secretary, DLSA East, Karkardooma Courts, Delhi.
6. AII the Ld. Metropolitan Magistrates, East District, Karkardooma Courts, Delhi.
~eJncharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi.
8. The Incharge Computer Branch, Karkardooma Courts, Delhi. (uploading on Layers/Web-Site).
9. Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.
10. 1charge Pool Car, Karkardooma Courts, Delhi.
11. Incharge Cash Branch, Karkardooma Courts, Delhi.
12. Director of prosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi.
13. Chief Public Prosecutor, Karkardooma Courts, Eastt, Delhi.
14. The Commissioner of Police, Delhi and DCP, East, Delhi.(Through Chowki Incharge KKD. Delhi)
l 5. The I G (Prison), Tihar Jail, Delhi/ New Delhi.
l6. Lock Up Incharge, Karkardooma, Delhi.
17. Information Center, Karkardooma Courts, Delhi.
18. Video Conference Room, Karkardooma Courts, Delhi.
19. For uploading on layers/Web-Site.
20. Office Order File.
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